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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

ORIGINAL APPLICATION NO, '5‘57_]51? .

g

DATE__OF __ORDER _:_ 18-11-1997,_

Between :-

1.P.Lakehmi Narasimham
2.N.S5.Vijaya Kumar
a ses Applicants
And )
1.$r.Diuisional Personnal Officer,
S€C Rlys, Guntakal.

2. Divisional Railuway ﬂanager.
SC Rlys, Guntaksl.

d. Chief Personnel Officer,
sC Rlya, ] gil Nilsyam,
Sec'bad. .

4, T.Subbarayudu

...'Respoﬂdéhts

Shri N.Ethirajulu

Counsel for the Applicants

Counsel for the Respondents :° Shri O.F.Paul, SC for Rlys

CORAM ¢
THE HON'BLE SHRI R.RANGARAJAN : MEMBER (A) ‘ !@"

THE HON'BLE SHRI B.S.JAl PARAMESHUAR  : MEMBER (3)

{order har Hon'ble Shri R.Rangars jan,Member (Aj )e
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-(6rder paer Hon'ble Shri R.Rangarajen, Member (A) )e i

Meard Sri N.Ethirajulu, counssl for the applicants  '

eand Sri D.f.Paul, standing counsel for Railuays.

2 There are two applicants in this 0.A. A ﬁrouiaional.‘
geniority list of 0S Gr.II in the scale of pay of Rs.1600-2660 was
issued by memorandum No.G/P.612/111/3/U01.V/§13rks dt.9=-4-97 i
ihnnexure-ﬂ to the OA), The applicants submitted teprasentation'
which was disposed of by the impugned order No.G/P'612/III/3/ﬁol.ﬂ
Dt.9-4-97 (Annexure-l to tﬁe OA) re jecting théir representation,
Thereafter the applicant No,1 submitted representation dt.8-7-97
i

(page~53, Annexure-XIV to the OA) and applicant No.2 submitted -

represantation dt.6-9-97 to Respondent No,.J (pége-ﬁn to tha OA)

against seniority of Respondent No.4 shown above them, It is stated

that those repressntation are still pending.

3. Thig 0.A. ig filed to set aside the impugned order

dt.9-4-97 (Annexure-I to the 0A) and for a consequential direce ||

tion to the pasbondenta to follow tha aaniurity already publi shed

on 30~4-1984 (for Sr.Clerks), 19/20-9-86, 25-1-91 (Hd.Clerks)

and to cencel the ssniority List of Office Supdts. Gr.II published
on 9=4-97 in regpect of Clerical Staff of Mechanical Branch, i

‘Guntakal Oivision of 5.C.Railuay.

4, The representationsof the applicants addressad to Réépn#

k o , ang
dent No.J as raferred to above is still pending. Hence the 0.A.
b : ) :

is disposed of as under <=
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'Raspondent Nged shdh;d dispose of the representa-
tions referred to above in regard te thénséniority
claim giving due notice ta Respondant No.4.‘ Till
the disposal ot the rapresentations ere—di-aposed
or, promotion of Respondant No.4 should be pand%%%’

Se Original Application is ordered accordingly :at the admis-

sion stage itaself, Ho order as to costs,.

- S
(8. 5301 DARAME SHUAR ) 2 (R RANGARAIAN) ., .

”,,ff””h Member (J) _ ©. " Member (R)

e ud? .o _ o L
B | * | I

Dated: 18th_Novenber, 1997, ]

Dictated in Open Court. \Ye T\ o
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Copy to:=

N
0A.1557/97

1. The Senior Divisional Personnel OfPicer, Scuth Central Railuay,
: Guntakal, ' : i

2. The Divisional Railway Manager, South Central Railuay, Guntakal.

3. The Chier Personnel Officer, South Central Railuay, Rail Nilayam, -
Secunderabad, : :

4. One copy to Mr. N.Ethirajulu, Advecate, CAT., Hyd.
5. One copy to Mr, D:F:Paul, S5C for Rlys, CAT., Hyd;
6. One copy to D.R.(A), CAT., Hyd. !

7. Dne duplicate.
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TYPED BY 'CHECKED BY
COMPARTO 2y ABPROVED BY
IN TH= CINTRAL QJNIHISTRQTIUE TRIBUNAL -
HYDERA 310
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L[]
THZ HONTOLE SHRI R.RaNGARAIAN : M(A)
- A D '
. : - THE HON'OLE SHRI B.S.JAT PARAFMZSHUAR ¢
‘ | | , L - | M (3)
' N ‘ }
Dated: I%/” /‘?S‘L
1 [ |
L} - . |
4* - ) ) -
ORDER/ MHOEMENT— a
_ 4
TA/R Aot : '
in
0.4 NG, /55 o
Admitiad and Interi Direcdtions
issued,
. L
. ' A llowad .
. Dispesed of wi/h Directions
Bismissad
Dismissed #s uithdraun "
Dismissed for Default I
Ordered /Rejaeted ‘
No order as to gosts, ‘
-
' . ,
YLKR - : 11, Court
T | , %wﬂwuuﬁfibﬁmwmw .
‘ Ceatrgf Admicis@Bye Tridons!
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